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3. 3090(3).—F=2 1 TTHT J, T TSTHT AT, 1956 (1956 F7 48) (P& za# 0%
TET 3 ATETTHAT FgT AT &) T 1T 3F hl ITLTT (1) F (el ST T T AT TLHE 6 & T ded
T TSN FATAT FiT ATELAAT F&AT F1.97. 1460(E) arir@ 19/03/2026, ST TTT % TSI, FHTETI,
AW |, @ve 3, ITET (i) H THRTAT 6T TS =fF, TR [T 5T o ATHAL o7 H T TSTHTT §eqT 92727
& FFHY. 4+700 & Y. 72+200 TF F STEUE (SMTTSN-SITHES [LOTT-FTATA S-S THAITE FF91E) FT {77 (AT
FIH/ZN/AT A T2 9MeST FT FATT AT(R), SALEA, Tl S T=AT o o0 39 ATAG=ET & U195 A= 1
# fafafde i %1 oo F2 % o7oe swersr T = iy off;

ST 3Ih ATSGEAT FT AT Ih AT =l &7 3F il ITATT (3) F N ar<ra "30/04/2026 Fr
“y IRAT  uFEuw  [ERa9]” ,  30/04/2026 F  “qEr” " H  WENQq AT AT oW,

STeTeh FETH STTEERT 0 91T 3-T % qgd 1Y A1 Y6 g% &, o 9% A= o i g oie s&e
sa w9 8 Foem fBar T,

4310 GI/2026 (1)
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ST qETH AT 7 3h TSI il &TeT 39 il STLTT (1) F FATAL H, Fwald TR I SqAT
IR

A A, Feald TLHIT, TETH TR T IH TS TTH &1 ST T AT I ATA a7 6T g7 39
T ITETT (1) BTN T&T ATRAT T TTNT FLA g, TG FTIUIT FIAT g 1o S<h AT § A2 JH FT [EI<E
TS % oI st B ST =R,

ST od, Feal T TEAT, Sh TSI =l 91T 3 AT ITAT (2) F ATELT | T TV FAT g 10
TH ATERAT o TSI H TH1ere 9%, 36 dqgHt # s g aft fAeetr & a6 gr sreafeas =7 9
Fea T TR § Afgd gr Srus |

A
TSITd 5T § T TSN 66T 9273 o faheft. 4+700 7 fret. 724200 T * s[@ve (I1Tsil-

STTHES [CUTT-FTATI S-S THARTE HaFeT) % o1 37oie sl ST aTel T G331 gigd TIa1 §ea71 2a

i T "fera fEaem|
TS T ATH: O S T 99 TR
EaRED AT AT gRF IR || I Fi v A &7 &R T Rass
e (FRE<H) et w1 T
1 2 3 4 5 6
ATAS T TH: AT
a7 AT ST
1 140/FT LT IERAEL 0.0015 (@t =%
2 158/t AT EREKI 0.0151 |[F=FTet T=<
3 177/ HTHTT SRS 0.0023|[7f=T
4 191/t EEL EAEK] 0.0206 |[SrH TTETH
ECHITATE ToAd 4TS
RUERECKIEIEY
THRTATE TETHATS
IFTATE STATeA
SHRTATE AT 3 TTLATE
R EIEEERIE I
AT ARITATS TATATE
T WHITATS TATATE
T T
STALATHATE FLAT
5 20/t qLHRTEL EREL 0.0996 |[FFTt T=TT
6 364/t AT ERET] 0.0149|[F¥=FT<t T=<
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7 4/TY ST 0.0189|[wrreraet

T T ATH; HIET 19T

8 564/t qrT GaT - 3 0.0024/|[F7=FTT 9=9%

9 586/TT ST 0.0009||dfresterrer T

10 588/t ERRE] 0.0105|[F= @ =T

11 858/T=r qIT GaT - 3 0.0173|[Fw=FTT 9=9%

e 7 919 e

12 219/4Y EREG] 0.0153|[FT=FTT

13 3/ ERRE] 0.0074|[aTe = T¥ew =
EEIS 2

14 511/ar SREE] 0.0254 (=<

15 530/t ST 0.0282|[3755 TgHTT HTHEHATS
EEGELEE-CRECID
ST TOATAT 355
TEHTH ST TLHTHS
gl TEHTA ATST
EaEEECRETID]
AT AT AogA
TEATASAST THI®
gl TEHT ATST

16 531/t SREGH 0.2046|[gTSIETe AATHTH
ERAR IR L R K 1 EY
ERlk2IES
ANHTHSATS ThT
TEATATS AATHTHIATS
Rt FSFTAT
AATHTHEATS T

17 532/t SEEE) 0.1424|]7f=<

18 533/aT QT Grar -3 0.5303 |7 =<

19 537/%#r EREG] 0.0009|[ZTSIETeI A THTHS
AR EIFIGE R
TATRATS
AATHTHEATS T
THAATS AATHTHIATE
T FFTAT
FAATHTHEATS T

20 56/t EIGEEE) 0.0722|[E{THTE TqATE A
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21 570/ar BEL ST 0.0324|[z=sfrs s serrs s
RIESEARI

22 571/t IGEL BRI 0.0193|[m it F=maTe A%
EATWTE FETATE A7
EEERIFGEICIEE I
THTATE HETHTS A8

23 600/aT EEEEal ST 0.0286|[Fw=T<T qTerTer

24 626/T5Ht EEL ST 0.1141|[ergTE I9TATS
FTEHATS SHLATS
THLTANTS SHIATS

25 77/ GEil ST 0.0055 ||t TegaTE ET=TT
ToeT XIS
ATTATE TATAT

T T ATH: GIET

26 151 /8t RECAEA] EREK 0.0561|[7=rT

27 154/t GEil ST 0.1118||sT FTa=St LT

28 156/ BEil EMEE] 0.0152|[AFgTaTS JwsiraTs
ELIEGIERESIRIE
T ATE THSTTS
ATCAATS THSTATS
RECECKIEREEICIES

29 206/Fr TIFT ERACIE 0.1757|[aw=FT Tarar

30 213/t IGEll EREL] 0.0698 || ErereTer FHTToft

31 219/Fr Kl KB 0.1115||sra¥® o1 .FO9 F19
ST ST FTH
FET TS I
AT TT3E F1H

32 243/t GAETRAl ERET 0.7684|[@T=FT<t ase g

e T ATH: gEH AT

33 121/&Fr LT CRSELS 0.5558||[ATarer I L& a9
IECILESIRERIES

T T ATH: AT ATt

34 668/TT At SEEE) 0.0152|[=r<T ST

T T ATH: HIEIT
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35 135

0.0903

AT FISATATE
=eror ot Rrdgars
AT 19T FRTET

36 142

0.047

ST qATHATS ATAFLT
UGIEREIEEEIE
FTERT TATAATE
ST ATS FTAHT
KERKIEEIEEEIE
FTAET FEheoree
FISTAATE FTATLT TeAT
RECEIESCILIES

37 143

0.0746

38 207

0.0502

39 220

0.1348

40 290

0.3101

41 309

0.0985

42 318

0.0907

43 319

0.0525

44 320

0.0412

45 321

0.0068

FITAT TATIATS
BICIEGRCCIE-1E]
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FTCHATS TATHATS
SITATS ATATS

46 322 EEEEal ST 0.0351|[7w=FTT

47 323 REL EMRE 0.1301|[HgeT=TS TTHSTE
TSI, HeTsaTE
TISATE T

48 325 st EEE 0.013||eTr==T SrearaET

49 326 BEL ST 0.0192|[FT¥oT ATYT T,
EREEICIERICIGIE
qaeT

UEKEIGIC R GEL

50 355/t [GEL EAEE 0.0171|[&Swa fRaaare
AT T
heg ATAT HIATSTY

ATAF T ATH: FATES

T T ATH: AT ATSHAT

51 260 RECAEA] T GITaT - T 0.338|[F==1<T et
ERACIH

52 267 IFT qrT GITaT - 3T 0.1819|[7==

53 284 TLHRTIT QI GTaT - 3T 0.2663|[=T

54 303 BEil EMEE] 0.1059|[AgersiTs =TS
ELECIRNS

55 319 Kl EREK 0.0225|[fTT T T

56 409 Kl qr GITaT - 3T 0.1395|[T==aw Miae

57 415 Kl ERRE] 0.0695||Tf%a= TwETaw FIT

58 416 EEL ST 0.0677 |[FzerTs fAgasre
FTATIN |, THAATS
IRTATS FHTTT

59 425 LT EREE] 0.0098|[Fe=T<T faemrTy
gITaT

60 427 EGEL ST 0.0416|[wTfer=T T¥aTH ZaTft
THETH Ao HETE
EGIM

61 428 GELl ST 0.3612|[@TferaTe o
AT AaHTS
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RUEIECIER LR
TEANTS TIGISHTS
T

62

429

0.7777

REEIEANCEEIETEA]
EREL

63

436

0.0569

EEREREET

64

440

0.022

RECIEANCEE EDEA]
CRSETS

65

446

0.1505

T S SHLEAT

66

447

0.0452

AT ATLATS
AT

67

449

0.0247

ULIEGICIEICIES

68

589

0.0405

EEEACEINE

69

589

0.0581

GIECIEG I I
EUEEL

70

657

0.2839

RECIEACEEIETE]
EREL

71

736

0.0663

EISRIECEEEIEIES
EEIRIENEICE]
HESITATS TATAT
HITHATE HESITS
EEIRIKICEIE]
HESITATS TATAT
ERIELEEEIEIES

JHTAT

72

739

0.0024

ERMERKEE I
EEIRICIREEIE

AEHUTHTS AT

FOTAA AEHTATS

FATAT ALTATS
AEHUTHTS AT

73

740

qrq garer -

0.0277

RECIANCEEIEDEA]
EREL

74

779

0.0128

A TATE TRETHATS
TTOTAATE ATATSTATS
T FTAASITS
THOTATS TETHATS
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75 828 IBEl ST 0.0727 |[STITH STTRTT reToft
TAAATS TETAATS
TR

76 844 LR SREL] 0.0312|[Fe=re famsmrTdr
ICRSETH

77 T A9 A 8/ T ||fST [ERIEEII 0.08||srere =T sttt forat
EIERAl

e =T ATH: @er

78 120 LR SREL] 0.1414|[F7=Te Te=<

79 1241 [GEL SREL] 0.0093|[F=aT TEHT TTETHRT
T TIET TTEHT
STTSSTT TETEIT
AT

80 1250 BEil EMEE] 0.042|[Wraars fagaams
ATRLAT

81 135 IBEll SRELH 0.1895|[TATHTE FAaSATS

82 144 Kl SRRE] 0.342|[AT=T ATET AT AT

83 1442 BEl ST 0.4935|[sr=ToT =TT |
IEERIECREILEIE
AT, SqTATS
EEIMEIEECTIEE
AT T TTATE
FITET, FLarATE
TAOTHATE AT,
FATTATS TATATS
T

84 1443 EEil EREG] 0.0145|(fE=TsTfHE Zwar
FIETEAT

85 1455 EGEL ST 0.0102|[qerTE THSATS
=T

86 1474 BEL EREE] 0.0273||[T=Haw Fresiy, Troa
EIREIREEIEICE]

87 1519 IGEl EREG] 0.1145|[SrTstT FereTd =TT

88 1525 EEil EREG] 0.1025|[fezaaTs T
=TT

89 1526 [GEl ST 0.1068|[ATAST 9T TgTor
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90 210 ST 0.0006|[= T HAE@EAT

91 239 EMEE] 0.1682|[ATHST TS

92 241 EMEE] 0.0176|[faT= ATASIaTS

93 242 ST 0.1033|[7 gEHTE FITH
e

94 267 SREE 0.3291|[THereTs =TT

95 35 EMEE] 0.024/[¥Trereer

96 38 EILIRE] 0.0162|[T#HaTE ATorsii= s
ATSTOR

97 49 IERETS 0.2697 |[e=Te TTaT

98 84 EREL 0.1091|[F=TT =erET

T T AT FHIC (Fe)

99 104 T G - 0.9025|[7=T

100 226 EMEL] 0.001|[wi faretTer weaT="
TETTH ST

101 227 ERPE] 0.0285|[sreoraTs TeHaH

102 244 EMEL] 0.1458|[g7@4TE Ta19TS

103 28 EREL 0.0848|[F¥=HTT

104 501 ERRE] 0.0028|[7as( TS ATTATS
EIEEL

T T AT AL

105 571 EMEE] 0.0186|[@ewraTs faTaTs
T

106 580/aT 1 ST 0.0428|[ToTg e TS Sarars
EIEEL

107 580/aT 2 [EREEKII 0.0383|[TUrEETs Sfiarars
EIEEL

108 581 EREG] 0.026|[a=TTATE ATATATS
EENERICILIEIES
HEEIGIESEUIE

109 AT /4 | 223 / GELS 0.057 |[F¥=T<t AT

T 11
UEEIGICHE ICICIECREY
110 173 IEREL 0.0636|[a¥FTT
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111 53 BEL EREL] 0.0681 ||dfresterTer =it

112 82 RECOEdl ERAEL 0.0011|[F=FTe

113 T Ea 40/ 3 |[FEETES ERET 0.0339|[F7=

TS T ATH; ST

114 649 ISl EREG] 0.2451 ||[sra=rre Z7sft
CIEIERI

115 666 [GEL ST 0.0431|[@Tg«Ts a0

116 667 ISl EREG] 0.0069|[Feras{ s ATHSTATS

117 762 GELl SRR 0.1593|[F=asreTs 9rIe
GIEIERII

118 764 Il EERE] 0.3609||fFa= srEdieTe
GIEIERI

T T ATH: gLarofar

119 463 Il EERE] 0.058|[zEATer AT
TSITST TSITRATS A1
HAATSS T TSATHATS
AT STATSTT
TATHATE AT
ERIGIERESIERIE)
BUERCIRIER]
TATHATE AT

T T ATH: SHTATIS

120 1007 Kl EREK 1.024||fEre SterT gt ster
SO ST9TT S TeT ST

121 1026 EEil EINIRES 0.2453|[7=Te ad H=Toft

122 1029 [GEil EREE] 0.3843||¢frwsraTs HigaaTs
T AeawTS
GIESGIERC I
TETTEATL HET9TE
oY

123 1090 BE(l [ERLEEEII 0.6681|[FFe@EHTs |, FSTHTE
CEEIRL

124 1091/2 At SEEE) 0.4066 WWW’%
SIESES]
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125

1092

0.2402

TLITITE TATHATS,
TTLALT |, ZLLTATS

avc‘rlmﬂ'% qrEaY

126

1103

0.9849

SATIAATS TEITLAAT
TTLIhTE ATER T
FRAAT AT
SREELEGUEEE)
AT IE AlevgaaaTs
FRAAT AT
KEIGIECELRCE ]
AT e TR
FREEAT TS
ATRATAT STETeetT
ATETHIE FATATS
FHRTCAAT AT
TE T STEATCETeAT
AT

127

1104

0.0332

qfeee gefiwars
CIEEIRI

128

1105

0.2372

STAEATS THT
=TT

129

1106

0.6133

TGHOT TSI ST
TTAATE TGHITHATS
TTAT

130

1107

0.568

IESHEIFEIEEICIE)
TATIAT FITTATE
IESHEIESSRIER I

131

1108

0.1081

TRTET AT ATS [THET
ATLATE

132

1272

0.2638

TLITATE AGS AT
KBk

133

1280

1.9984

DIGEEIR IR

134

1327

0.0075

T TATS ATATCTAT

135

1376

0.4761

AT M AT
EINIERETEEIKIES
AraterT faeas
HATSTATE AT AT
EEREIEEHEEIGIE
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GIEIRRIKACCE
ERERICIERICIE DI

136

1378

0.167

ShraT s raferaT
TATTATS SHATSTHTE
GIEIERIECIEC K 1ES
EIEREEISIEIERII

137

1384

0.5111

A TATS TS
ST

138

1398

0.5031

TISTITATS FATIATS
T

139

1400

0.0092

UIECCRIE AR 1Y

140

1402

0.2365

FITATATE TgAATE
T

141

1407

0.4834

EEERIERIECT]

142

1413

0.0095

HEEREIEEEIEIES
ST

143

1490

0.6296

FTATSTATE TLATHTS
BERIEAEER]
FTATSIATS ST
IESEEIEEIEEE I IEY
BIERIEIECEIEY
TS TATS

144

1516

0.3197

EEEIREIEIERI

145

1539

0.0394

TAATTE TTISATS
TITIAT 3T
TEATTE STTCAT
[BIEAEE I
SRl

146

1603

0.2796

ERSEEIFIEEIL

147

1639

0.0234

ECIERKEIKIE
FTHTO

148

1666/2

0.1134

qrer ALLTATS =S

149

1686

0.5109

HEEIGIERCEIEIE)
el , FReneTE
ITTHSTISTTE, TOTHTT

150

1693

0.2444

EEERERIECIE]
T
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151

1699

0.653

FALTHATE TEATATS
AT ATHATS
ATIET TAAST
ALHATE ATIST
AT TEFATE
ATTEST TATTATS
ATHATE ATTST
CIEEICECEE R Y
ATTST AT THETHATS
ATTST ST THLTATS
ATTET T THIAATE
ATTST AR THIAATE
ATT=T

152

1700

0.259

FAZHATE MATATE
TATAT TEHATE
ATTT HIAAST
FALHATE ATIST
AT TEHATS
ATTST TATTATS
EESRUEEIRE

ST BTET agFaTs
ATIST TATAT THAATE
ATIST ST THTATS
ATTST 90T THIAATE
ATTST AT THIAATS
ATT=T

153

413

0.0831

EICEIRIE: GIES
OLD SURVEY 413

154

941

0.0404

KIEREE IR T
IECIRI

155

960

0.3588

FTHTATE ATLOTATS
EIEILIRECIES:IF)
ATCOTTS, TSRO

156

966

0.3651

TS ETE STTATAS
AT

157

967

0.4026

ERECRIEEIEIH
TOTHTIT

158

968

0.5682

sfae TshaTs
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159 975 EEL EAEK] 0.0064||s7aT AT F=reproft
160 T A9 7 201/ T |[aeRTy GERS 0.1069|[Te< f&=rs faamr
Total 28.0799
[T, &. RW/NH/12012/03/2016/PS-4/GJ/3D]
g sTHaT, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 12th June, 2026

S.0. 3090(E).—Whereas by the notification of the Government of India in the Ministry of Road
Transport and Highways, 1460(E) Dated:19/03/2026 , published in the Gazette of India, Extraordinary, Part
IL, Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956
(48 of 1956) (hereinafter referred to as the said Act), the Central Government declared its intention to acquire
the land specified in the Schedule annexed to the said notification for Construction (Widening/Two/Four
Lanning with paved shoulder), Maintanance, management and operation of National Highway No. 927D,
on the stretch of land from Km. 4+700 to Km. 72+200 (Dhoraji-Jamkandorna-Kalavad-Jamnagar
Section) in District Jamnagar, in the State of Gujarat;

And whereas the substance of the said notification has been published in “The Indian Express” dated
30/04/2026 , “Bhoomi” dated 30/04/2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered
and settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority
has submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the
powers conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby
declares that the land specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government
hereby declares that on publication of this notification in the Official Gazette, the land specified in the said
Schedule shall vest absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the stretch of land
from Km. 4+700 to Km. 72+200 (Dhoraji-Jamkandorna-Kalavad-Jamnagar Section) on the National
Highway No. 927D, in the district of JAMNAGAR in the state of GUJARAT

[State: GUIARAT

|[District: JAMNAGAR

SI. No. Survey/Plot Number Type of Land Nature of Land Area Name of Land
(in Hectares) Owner/Interested
Person
L1 | | 3 | 4 | 5 | 6 |
|Taluk: Jamnagar |
|Village: Theba |
| 1 | | 140/Paiki | |Government ||Kharabo || 0.001 5| |Government Padttar |
|2 ||158/Paiki ||Government ||J arayat || 0.0151 | |Govemment Padttar |
|3 | | 177/Paiki | |Government ||Kharabo || 0.0023 | IGauchar |
4 191/Paiki Private Jarayat 0.0206|[Jaman Gangadas
Harkantbhai Tulsibhai
Mungra Dineshbhai
Ukabhai Vallabhbhai
Ukabhai Jayaben
Ukabhai va o Babubhai
Sanghani Prabhaben
Raiyabhai Mungra
Chandreshbhai
Raiyabhai Mungra
Mukeshbhai Raiyabhai
Mungra Kirtan
Ghanshyambhai Kapuria
|5 ||20/Paiki ||Govemment ||Kharabo || 0.0996| |Govemment Padttar |
|6 ||364/Paiki ||Govemment ||Kharabo || 0.0149| IGovemment Padttar |
|7 ||4/Paiki ||Govemment ||Jarayat || 0.01 89| IGamatal |
|Village: Mota Thavariya |
8 564/Paiki Government POT KHARABO 0.0024((Government Padttar
-A
l9 |[586/Paiki |[Private |Darayat | 0.0009|[Dhirajlal Bhima |
[10 ||588/Paiki |[Private |arayat | 0.0105|[Mansukh Bhima |
11 858/Paiki Government POT KHARABO 0.0173(|Government Padttar
-A
|Village: Vijarkhi |
|12 ||219/Paiki ||Government ”Jarayat || 0.0153||Sarkar |
13 3/Paiki Private Jarayat 0.0074([Babu Tapu Gordhan
Tapu Hansraj Tapu
| 14 ||51 1/Paiki ||Govemment ||Jarayat || 0.0254||Gauchar |
15 530/Paiki Private Jarayat 0.0282|[Abdul Rehman
Mamadbhai Kherunben
Abdul Rehman Otha
Zarinabanu Abdul
Rehman Otha
Nurmamad Abdul
Rehman Otha Firoz
Abdul Rehman Otha
Mumtaz Abdul Rehman
Otha Rafiq Abdul
Rehman Otha
16 531/Paiki Private Jarayat 0.2046|(Hajaraben Alimamad
Khafi, daughter of
Hasambhai Hanifbhai
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Alimamadbhai Khafi
Hasanbhai
Alimamadbhai Khafi
Rukhsana
Alimamadbhai Khafi

[17

|[532/Paiki

| |Government

| |J arayat

0. 1424| IGauchar |

[18

|[533/Paiki

| |Government

“Pot Kharabo -A “

0.5303||Gauchar |

19

537/Paiki

Private

Jarayat

0.0009((Hajaraben Alimamad
Khafi, daughter of
Hasambhai Hanifbhai
Alimamadbhai Khafi
Hasanbhai
Alimamadbhai Khafi
Rukhsana
Alimamadbhai Khafi

20

56/Paiki

Private

Binkheti

0.0722([Haribhai Tapubhai
Lokhil

21

570/Paiki

Private

Jarayat

0.0324|[Devshibhai Alabhai
Postriya

22

571/Paiki

Private

Jarayat

0.0193([Monghiben Meghabhai
Maindh Hematbhai
Meghabhai Maindh
Bijalbhai Meghabhai
Maindh Rameshbhai
Meghabhai Maindh

23

|[600/Paiki

| |Government

| |J arayat

0.0286|[Government Pond

24

626/Paiki

Private

Jarayat

0.1141|[Abubhai Umarbhai
Kasambhai Umarbhai
Imranbhai Umarbhai

25

77/Paiki

Private

Jarayat

0.0055|[Kiritkumar Rugnath
Patel Bharatbhai
Mathurbhai Sabhaya

|Village: Sapda

[26

|[151/Paiki

| |Govemment

| |J arayat

0.0561|[Gauchar |

[27

|[154/Paiki

| |Private

| |J arayat

0.11 18||Bharat Bavanji Sureja |

28

156/Paiki

Private

Jarayat

0.0152((Manharbhai Premjibhai
Kishorbhai Premjibhai
Parsottambhai
Premjibhai Bharatbhai
Premjibhai Sukhdevbhai
Premjibhai

[29

|[206/Paiki

| |Govemment

| |Kharabo

0.1 757| IGovemment Kharabo |

[30

|[213/Paiki

| | Private

| |J arayat

0.0698|[Bharat Hiralal Karani |

31

219/Paiki

Private

Jarayat

0.1115||Asraf A. Karim Kas
Faridaben Ashraf Kas
Farida Dawood Kas
Sakina Dawood Kas

[32

|[243/Paiki

”Govemment

I IKharabo

0.7684”Govemment waste land |

|Village: Dhudasiya

33

121/Paiki

Government

Kharabo

0.5558||Deputy Forest
Conservation, Forest
Department, Jamnagar

[Village: Nani Matli

[34

|[668/Paiki

| IPrivate

I IJ arayat

0.0152||Ghela Jetha

|Village: Modpar

35

135

Private

Jarayat

0.0903|[Labhuben Harjibhai
Chauhan wife of
Jitendrabhai
Bhagwanjibhai Songara
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36 142 Private Jarayat 0.047|[Bijal Punabhai Balsara
Gitaben Bijalbhai
Balsara Satishbhai
Bijalbhai Balsara
Sanjaybhai Bijalbhai
Balsara Kiranben
Bijalbhai Balsara, wife
of Maheshbhai Dangar

37 143 Private Jarayat 0.0746||Laxman Premji
Umretiya

38 207 Private Jarayat 0.0502|[Sajanba Jivubha,
Naynaba Sukhdevsinh
Jadeja, Virendrasinh
Sukhdevsinh Jadeja

39 220 Private Jarayat 0.1348|(Bhikhubha Jivuba,
Sajanba Jivuba,
Prafullaba Bhikhubha
Jadeja, Hardeepsinh
Bhikhubha Jadeja

40 290 Private Jarayat 0.3101|[Panmbhar Niteshbhai
Savjibhai Panmbhar
Shaileshbhai Savjibhai

41 309 Private Jarayat 0.0985|[Kiritbhai Anandbhai
Kothiya, Bharat Kumar
Anandbhai Kothiya

42 318 Private Jarayat 0.0907|[Kiritbhai Anandbhai
Kothiya, Bharat Kumar
Anandbhai Kothiya

|43 ||319 ||Private ||Jarayat || 0.0525||Keshu Dhana |

|44 | |320 | |Govemment | |J arayat | | 0.041 2| IGovemment |

45 321 Private Jarayat 0.0068|[Dhana Hamir Harijan
Jethiben Dhanabhai
Muliben Dhanabhai
Kesharben Dhanabhai
Jiviben Dhanabhai
Karabhai Dhanabhai
Punjabhai Dhanabhai

46 ||322 ||Government ||J arayat || 0.0351 | |Government

47 323 Private Jarayat 0.1301{(Mehulbhai Ramjibhai
Gohil, Muljibhai
Ramjibhai Gohil

48 |[325 |[Private |arayat | 0.013|[Shayada Allarakha

49 326 Private Jarayat 0.0192((Naran Madha Patel,
Keshavjibhai Madhabhai
Patel

Village: Matva

50 355/Paiki Private Jarayat 0.0171|[Ranjanben Himatlal
Goteya Varshaben
Kanhaiyalal Kanabar

[Taluk: Kalavad |

|Village: Moti Matli |

51 260 Government POT KHARABO 0.338||Government Binaakari
-A Kharabo

52 267 Government POT KHARABO 0.1819||Gauchar
-A

53 284 Government POT KHARABO 0.2663([gauchar
-A

54 303 Private Jarayat 0.1059|[Maheshbhai Chanabhai
Umretiya
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55

319

| |Private

| |J arayat | |

0.0225|

|Gogan Damji Tarpara |

56

409

Private

POT KHARABO
-A

0.1395

Parsottam Govind

57

415

Private

Jarayat

0.0695

Ashwin Parsotam
Mungra

58

416

Private

Jarayat

0.0677

Karashanbhai
Vitthalbhai Kanani ,
Amritbhai Ukabhai
Kansagra

59

425

Government

Jarayat

0.0098

Government Binaakari
Kharabo

60

427

Private

Jarayat

0.0416

Bhavika Prabhudas
Datani Prabhudas
Vallabhdas Datani

61

428

Private

Jarayat

0.3612

Lalitaben Ranchhodbhai
Mungra Bharatbhai
Ranchhodbhai Mungra
Sanjay Ranchhodbhai
Mungra Prafulbhai
Ranchhodbhai Mungra

429

Government

Jarayat

0.7777

Government Binaakari
Kharabo

|[436

| |Private

||J arayat ||

0.0569)|

|Vanraj Savji |

440

Government

Jarayat

0.022

Government Binaakari
Kharabo

|[446

| |Private

||J arayat ||

0.1505|

IHasmukh Mulji Umretia |

447

Private

Jarayat

0.0452

Labhuben Babubhai
Umretia

|[449

| |Private

| |J arayat | |

0.0247|

IGangaben Bavabhai |

|[589

| |Govemment

| |J arayat | |

0.0405|

IRoad Department |

589

Private

Jarayat

0.0581

Savitaben Panchabhai
Sojitra

657

Government

Jarayat

0.2839

Government Binaakari
Kharabo

736

Private

Jarayat

0.0663

Vijayaben Meghjibhai
Sabhaya Manjulaben
Meghjibhai Sabhaya
Parsotambhai
Meghjibhai Sabhaya
Shantilal Meghjibhai
Sabhaya Hansaben
Meghjibhai Sabhaya

72

739

Private

Jarayat

0.0024

Chaturaben Laxmanbhai
Sabhaya Nitinbhai
Laxmanbhai Sabhaya
Krishnaben Laxmanbhai
Sabhaya Bharatbhai
Laxmanbhai Sabhaya

73

740

Government

POT KHARABO
-A

0.0277

Government Binaakari
Kharabo

74

779

Private

Jarayat

0.0128

Damjibhai Gangdasbhai
Gopalbhai Bawanjibhai
Deepesh Bawanjibhai
Lakhmanbhai
Gangdasbhai

75

828

Private

Jarayat

0.0727

Gogan Jaga Kanani
Dhavalbhai Goganbhai
Kanani

76

844

Government

Jarayat

0.0312

Government Binaakari
Kharabo
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77 Old Survey No. 8 / Private Binkheti 0.08[|Asharaf miya Ali miya
Paiki Kadri

|Village: Khandhera |

|78 ||120 ||Government “J arayat “ 0. 1414||Government Padattar |

79 1241 Private Jarayat 0.0093|(Bachuba Takhubha
Pradeepsingh Takhubha
Pragnaba Pradeepsinh
Jadeja Takhatsang
Bhavansang

80 1250 Private Jarayat 0.042|[Milanbhai Vithalbhai
Sakriya

81 |[135 |[Private |[Jarayat | 0.1895|[Dayabhai Laljibhai

82 144 Private Jarayat 0.342|[Natha Bhada Veluben
Bhada

83 1442 Private Jarayat 0.4935((Praveen Laxman,
Vijayaben Pravinbhai

Boricha, Chetanbhai
Pravinbhai Boricha,
Dakshaben Pravinbhai
Boricha, Sureshbhai
Pravinbhai Boricha,

Ajaybhai Pravinbhai
Boricha

84 1443 Private Jarayat 0.0145(|Divyarajsingh Tembha
Chudasama

85 1455 Private Jarayat 0.0102([Sureshbhai Damjibhai
Boricha

86 1474 Private Jarayat 0.0273|[Parsotam Kanji, Raghav
Kanji, Manji Kanji

87 1519 Private Jarayat 0.1145((Premji Vashram
Chauhan

88 1525 Private Jarayat 0.1025([Vithalbhai Vashram
Chauhan

(89 |[1526 |[Private |[Jarayat I 0.1068|[Nanji Vashram Chauhan |

|90 ||210 ||Private ||Jarayat || 0.0006||Praveen Mansukhlal |

|91 ||239 ||Private ”Jarayat ” 0.1682”Samuben Nanjibhai |

|92 ||241 ||Private ”Jarayat ” 0.01 76”Vinod Nanjibhai |

93 242 Private Jarayat 0.1033([Mansukhbhai Vashram
Chauhan

[94 |[267 |[Private |[varayat I 0.3291|[Rameshbhai Daya |

|95 | |35 | |Government ||J arayat || 0.024| |Gamatal |

96 38 Private Bagayat 0.0162|[Rasikbhai Bhanjibhai
Ladani

|97 ||49 ||Government ||Kharab0 || 0.2697||Government Kharabo |

|98 ||84 ||Government ||Kharab0 || 0. 1091||Government Kharabo |

|Village: Haripar (Khandhera) |

99 104 Government POT KHARABO 0.9025|(Gauchar

-A

100 226 Private Jarayat 0.001||Kantilal Parsotam,
Parsotam Jessa

|101 ||227 ”Private ”Jarayat ” 0.0285”Pravinbhai Parsotam |

[102 |[244 |[Private |[1arayat | 0.1458|[Harsukhbhai Ravjibhai |

| 103 | |28 | IGovernment ”Kharabo ” 0.0848”Govemment |

104 501 Private Jarayat 0.0028|[Ravjibhai Nanbhai
Chavda

|Village: Vodisang |
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105 571 Private Jarayat 0.0186||Laxmanbhai Tidabhai
Kumbhar

106 580/Paiki 1 Private Jarayat 0.0428||Ranchhodbhai
Ambabhai Chavda

107 580/Paiki 2 Private Binkheti 0.0383||Ranchhodbhai
Ambabhai Chavda

108 581 Private Jarayat 0.026||Vallabhbhai Bhavanbhai
Ambaliya pravinbhai
ravjibhai Donga

109 Old Survey No. 223 Government Canal 0.057||Government Canal

/Paiki 11

|Village: Nana Badanpar |

| 110 || 173 ||Government “Kharabo “ 0.0636||Government |

[111 |53 |[Private |arayat | 0.0681|[Dhirajlal Dhanji |

| 112 | |82 | |Government ||Kharabo || 0.0011 | |Government |

|1 13 ||Old Survey No.40/3 ||Government ||Kharabo || 0.0339||Government |

|Village: Jashapar |

114 649 Private Jarayat 0.2451([{Jamanbhai Devshi
Savalia

|1 15 ||666 ||Private ||Jarayat || 0.0431”Babubhai Donga |

[116 |[667 |[Private |Darayat | 0.0069|[Keshavjibhai Samjibhai |

[117 |[762 |[Private |arayat | 0.1593|[Savjibhai Popat Savalia |

[118 |[764 |[Private |arayat | 0.3609|[Vivek Jayantilal Savalia |

|Village: Sarvaniya |

119 463 Private Jarayat 0.058|[Ismail Lakshkaran Ejaz
Razakbhai Bloch
Mumtazben Razakbhai
Bloch Shemazben
Razakbhai Bloch
Halimaben Razakbhai
Bloch Rehanaben
Razakbhai Bloch

Village: Kalavad

120 1007 Private Jarayat 1.024||Viram Jasha Savji Jasha
Ghusha Jasha Bogha
Jasha

121 1026 Private Bagayat 0.2453|[Dayaben Bhupat
Sanghani

122 1029 Private Jarayat 0.3843([Dhirajbhai Mohanbhai
Sanghani Bharatbhai
Mohanbhai Sanghani
Praveenkumar
Mohanbhai Sanghani

123 1090 Private Binkheti 0.6681|[Mansukhbhai, Tejabhai
Tibadiya

124 1091/2 Private Jarayat 0.4066|[Atulbhai Kababhai
Tarpara

125 1092 Private Jarayat 0.2402|[Pareshbhai Vallabhbhai
Tarpara, Hareshbhai
Vallabhbhai Tarpara

126 1103 Government Kharabo 0.9849([Inayatbhai Asghar Ali
Sadikot Yasminben
Asghar Ali Sadikot
Zainabben Asghar Ali
Sadikot Sabirhusainbhai
Asghar Ali Sadikot
Sakinaben Asghar Ali
Sadikot Tasneemben
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Asghar Ali Sadikot
Mariaben Asghar Ali
Sadikot Qurbanbhai
Asghar Ali Sadikot
Rasidaben Asghar Ali
Sadikot

127 1104 Private Bagayat 0.0332|([Bhumiben Sudhirbhai
Bataviya

128 1105 Private Bagayat 0.2372||{Jayendrabhai Ramesh
Dangaria

129 1106 Private Bagayat 0.6133|[Laxman Kanji Dangaria
Shorbh Laxmanbhai
Dangaria

130 1107 Private Bagayat 0.568|[Dineshbhai Kanjibhai
Dangaria Kashyapbhai
Dineshbhai Dangaria

131 1108 Private Bagayat 0.1081|[Prakash Babubhai,
Poonamben Babubhai

132 1272 Private Jarayat 0.2638|[Sureshbhai Lavjibhai
Faldu

133 || 1280 ||Government ||Kharabo || 1 .9984| |Grampanchayat Gauchar

134 1327 Private Jarayat 0.0075([Vallabh Tapubhai
Savaliya

135 1376 Private Jarayat 0.4761|[Kesha Kurji Savaliya
Kantaben Keshavjibhai
Savaliya Mitalben
Keshavjibhai Savaliya
Sanjaybhai Keshavjibhai
Savaliya Ritaben
Keshavjibhai Savaliya

136 1378 Private Jarayat 0.167(|Jiva Bhaga Savaliya vs.
Pravinbhai Jivrajbhai
Savaliya Ashwinbhai
Jivrajbhai Savaliya

137 1384 Private Jarayat 0.5111|[Kirtibhai Parshottambhai
Thesia

138 1398 Private Jarayat 0.5031||Rajeshbhai Chanabhai
Mungra

|139 ||1400 ||Private ||Jarayat || 0.0092||Gordhan Gangadas Bhai |

140 1402 Private Jarayat 0.2365|(Kantibhai Mohanbhai
Mungra

[141 |[1407 |[Private |Darayat || 0.4834|[Trambakbhai Gordhan |

142 1413 Private Jarayat 0.0095|[Dudhiben Bavanjibhai
Thesia

143 1490 Private Jarayat 0.6296|(Bavanjibhai Parbatbhai
Thesia Dudhiben
Bavanjibhai Thesia
Dineshbhai Bavanjibhai
Thesia Ashwinbhai
Bavanjibhai

144 ||15 16 ”Private ”Jarayat ” 0.31 97”Premji Paba Thesia

145 1539 Private Jarayat 0.0394|[Vallabhbhai Popatbhai
Dangaria Ushaben
Vallabhbhai Dangaria
Mihir Vallabhbhai
Dangaria

146 1603 Government Kharabo 0.2796|[|Canal Irrigation
Department

147 1639 Private Jarayat 0.0234|[Dudhiben Tejabhai
Kamani
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148

1666/2

Private

Binkheti

0.1134

Suresh Narshibhai
Sojitra

149

1686

Private

Bagayat

0.5109

Ramyjibhai Ravjibhai
Akbari, Kishorbhai
Shamjibhai Pansara

150

1693

Private

Jarayat

0.2444

Kinjal Vinodbhai
Sakhiya

151

1699

Private

Jarayat

0.653

Batukbhai Gobarbhai
Ratanben Batukbhai
Jhapada Sonalben
Batukbhai Jhapada
Sonalben Batukbhai
Jhapada Pratapbhai
Batukbhai Jhapada
Dharmishthaben
Batukbhai Jhapada
Dayaben Rameshbhai
Jhapada Isha
Rameshbhai Jhapada
Darshan Rameshbhai
Jhapada Sagar
Rameshbhai Jhapada

152

1700

Private

Jarayat

0.259

Batukbhai Gobarbhai
Ratanben Batukbhai
Jhapada Sonalben
Batukbhai Jhapada
Sonalben Batukbhai
Jhapada Pratapbhai
Batukbhai Jhapada
Dharmishthaben
Batukbhai Jhapada
Dayaben Rameshbhai
Jhapada Isha
Rameshbhai Jhapada
Darshan Rameshbhai
Jhapada Sagar
Rameshbhai Jhapada

153

413

Private

Jarayat

0.0831

Kanji Shambhubhai
OLD SURVEY 413

154

941

Government

Road

0.0404

Public Works Roads
Department

155

960

Private

Jarayat

0.3588

Arvindbhai Naranbhai
Chikani Vinodbhai
Naranbhai Chikani

156

966

Private

Jarayat

0.3651

Majidbhai Janmamad
Bloch

157

967

Private

Jarayat

0.4026

Arvind Ramjibhai
Pansara

158

968

Private

Jarayat

0.5682

Arvind Ramjibhai
Pansara

[159

975

| IPrivate

IJ arayat

| 0.0064|

IBhawan Manyji Chikani |

160

201/Paiki

Old Survey No.

Government

Canal

0.1069

Canal Irrigation
Department

Totall| 28.0799|
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